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(e) wbetber the Ad.miDi.tration 
propoIIe to provide additioDal UceDJed 
porters CODUDeftlUl'ate with the work 
load? 

THE DEPUTY KlNISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
nIE DEPARTMBNT OF PARLIA-
MENTARY M'rAlRS (SBRI MAL-
LIXARJUN): (a) No. SIr, there has 
been DO iDcrHse ill paaenler trallc 

· dealt with at Ghazlabacl durin, the 
~ar 1979-80 u compared to 19'78-19. 

• 

(b) and (d. Do not arile. 
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-4'73. SHRI RASABEHARJ BE· 
HERA: Will the Minister of HEALTH 
AND FAJlIL Y WELFARE be pleased 
to ltate: 

(a) the amount allocated and pro-
vided to the three medical colleles of 

. Or... during the 5th Plan: 

(b) whether any amount was spent 
Oft the creation of additional statr in 
the above 3 coll.,es al per the pat-
tern laid down by the Indian Medical 
Council; 

(c) the amount spent on the cons-
truction of building in the campus of 
the three medical colleRes: and 

(d) the details thereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHA.NKARANAND): (a> The three 
medical college. are under the Gov-
ernment of Orilla. An outlay of 
RI. 255.90 lakhs was approved 'for 
these three colleges by the Planninl 
Commission under the State Health 

Sector durin, the Fifth Five Year 
Plan. 

(b) to (d). The information il 
bein. collected and will be laid On 
the Table of the Sabba. 

News Item CapUoDed "BoDded 
Workers of TraIDl" • 

-4'14. PROF. P. J. KURIEN: will 
the Minister of RAILWAYS be 
pleaSed to Itate: 

(a) whether the attention of Gov-
ernment has been drawn to an artiCle 
in Malayalam Weekly 'Kerala 
Sabdam', captioned 'Bonded Worken 
of Trains'· , 

(b) what measures Goftl'Dl!len~ 
propose to take to improve the aandi-
tions of these canteen-beaNll:, 
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(c) the total number of canteen 
bearer. relUlariled and otherwile; 

(d) what are the .. rvice conditions 
for canteen-bearen; and 

(e) whether Government propole 
to take .teps to relUlarile all the 
canleen-bearer. havin. more than 

two yean experience? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (e). Yel. The 
Commission-bearers are not railway 
employees but are paid commission 
on the .. lei effected by them. The 
que.tion of livin, them re,ular em-
ployment wa, con.idered in a Depart-
mental Council Meeting and it wag 
decided to ,ive them regular em-
ployment in Class IV in a phased 
manner. 

On the Southern Railway 238 com-
mission-bearers were liven regular 
employment in Class IV in the ftrst 
phase. 385 more bearers will be 
broulht on to relular Class IV scala 
ot pay. and tereenine is in progrelS 
fOr thil purpose. 
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DeclaratioD 01 R.oad8 u NaUoaa! 
Hiaflwar-t iD Mala ....... tra 

·.76. SHRI A. T. PATIL: Will the 
Minister of SHIPPING AND 

TRANSPORT be pleased to lay a 
statement sho'flin,: 

(a) what was the tarlet in Road 
Development Plan fixed for Maha-
rashtra fOr declaration of new Na-_ 
tional Highways and to what extent 
is it fulftlled as on 31st October, 1880; 
and 

(b) how many roads and with what 
length are suggested by Government 
qf Maharashtra fer declaration of 

new National Highways and how 
many of them have been so dee-
lared uPto 31st October, 1980. 

THE MINISTER OF STATE IN 
THE MINISTER OF SHIPPING AND . 
TRANSPORT (SHRI BUTA SINGH): ' 

(a) and (b). Presumably, the Mem-
ber is having in mind the proJ)Osali 




